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असाधारण  

EXTRAORDINARY 

भाग II—खण् ड 3—उप-खण् ड (ii)  

PART II—Section 3—Sub-section (ii) 

प्राजधकार स ेप्रकाजित 

PUBLISHED BY AUTHORITY 
 

रेल मतं्रालय 

[पजिम रेलव े(जिमााण सगंठि)] 

अजधसचूिा 

मुम्बई, 10 िवम्बर, 2025 

का.आ. 5072(अ).— कें द्रीय  सरकार, रेल  अजधजियम, 1989 (1989 का  24)  (जिसे  इसमें  इसके  पिात ् उक्त  

अजधजियम कहा गया ह)ै की धारा 20ए  के उपखंड(I) के अधीि भारत के रािपत्र,  असाधारण   भाग  II, खण्ड   3, उप-खण्ड  

(ii)  में  प्रकाजित  भारत  सरकार  के  रेल  मंत्रालय (पजिम  रेलवे  जिमााण  संगठि)  की  अजधसूचिा  सं.  3144 (अ)  दििांक 

 14 .08 .2024  में  प्रकाजित  भारत  सरकार  के  रेल  मंत्रालय  (पजिम  रेलवे  जिमााण  संगठि) की  अजधसूचिा  में  जवजिर्िाष्ट  

भूजम  को  गुिरात  राज्य  के  आणंि  जिल े मे  आिंि – गोधरा िोहररकरण पररयोििा  िाम  की  जविेष  रेल  पररयोििा  के  

जिष्पािि के जलय े आवश्यक ह,ै ऐसी भूजम के अिाि करि ेके  आिय की घोषणा की गई  थी; 

 और,  उक्त अजधजियम  की  धारा  20ए   की  उप-धारा (4) के  अधीि  स्ट्थािीय  िैजिक  समाचार  “संिेि”  में  दििांक  

26.08.2025, और “इंजडयि एक्सप्रेस”  में  दििांक  26.08.2025 को  प्रकाजित  दकया  गया  था; और,  सक्षम  प्राजधकारी  को  

दकसी भी व्यजक्त का कोई आक्षेप प्राप्त िहीं हुआ ह ै ;   

 और,  सक्षम  प्राजधकारी  ि े उक्त  अजधजियम  की  धारा    20ई   की  उप-धारा (1) के  अिुसरण  में  अपिी  ररपोर्ा  कें द्र  

सरकार को सौंप िी ह;ै   
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 अतः  अब,  केंद्रीय   सरकार  सक्षम  प्राजधकारी  की  उक्त  ररपोर्ा  प्राप्त  होिे  पर  रेल  अजधजियम  की  धारा  20डी  की  

उपधारा  (1) द्वारा प्रित्त िजक्तयों का प्रयोग करते हुए, यह  घोषणा करती ह ैदक इसम ेउपाबद्ध  अिुसूची में जवजिर्िाष्ट भूजम  

पूवोक्त प्रयोिि के  जलए  अर्िात दक िाएगी  ; 

 और,  आगे  ,उक्त  अजधजियम  की  धारा   20ई  की  उप  धारा   (2  ) के  अिुसरण  में  ,कें द्र  सरकार  यहां  घोषणा  करती  ह ै 

की  आजधकाररक  रािपत्र  मे  इस  अजधसूचिा  के  प्रकािि  पर  इसके  साथ  संलग्न  अिुसूची  में  जिर्िाष्ट  भूजम  पूरी  तरह  से   सभी  

बाधाओं से मुक्त होकर कें द्र सरकार हस्ट्तक हो िाएगी ।   

अिसुचूी 

जवषय   :गुिरात राज्य में  आिंि – गोधरा िोहररकरण  पररयोििा िामक जविेष रेल पररयोििा के जलय ेअजधग्रहण की  

िािेवाली संरचिा सजहत या उसके रजहत भूजम का संजक्षप्त जववरण। 

जिल े का  िामः  आििं                                                             तालकुा  का  िामः  उमरेठ 

क्रमांक 

िहीं 

सव ेिंबर भूजम का 

प्रकार 

भूजम की 

प्रकृजत 

अजधगृहीत 

की िािे 

वाली भूजम 

का क्षेत्रफल 

(वगा मीर्र 

में) 

भूजम माजलक/इच्छुक व्यजक्त का िाम 

गााँव : गंगापुरा                                                                                                   तालुका : उमरेठ                                                         

1 67 जििी कृजष 0-11-24 बाबरभाई ियंतीभाई आदि की जवधवा कैलािबेि 

ििभाई। 

2  91 जििी कृजष 0-03-91 िजतिभाई परमािंिभाई परे्ल आदि। 

3  92 जििी कृजष 0-24-36 गोर्ाभाई परसोत्तमभाई ठाकोर आदि। 

4  93 जििी कृजष 0-14-73 रमिभाई सोमाभाई परे्ल 

5  94 जििी कृजष 0-10-26 मिुभाई सोमाभाई भोई आदि। 

[फा. सं. E.-396500-10] 

रािेि श्रीवास्ट् तव, मुख्य पररयोििा प्रबंधक (जिमााण) 

 

 

 

MINISTRY OF RAILWAYS 

[Western Railway (Construction Organization)] 

NOTIFICATION 

Mumbai, 10th November, 2025 

S.O. 5072(E).—Whereas by the notification of the Government of India in the Ministry of Railways 

(Railway Board ) (Published in the Gazette of India, under notification No. 3144 of dated 14.08.2024 Extra Ordinary- 

part II- Section-3 -Sub-section (ii)) (here in after referred to as the said notification) under subsection(I) of section 

20A of the Railway Act 1989 (24 of 1989)  (hereinafter referred to as the said Act) the Central Government declared 

its intention to be acquired the land specified in the Schedule annexed to the said notification for execution, 

maintenance, management and operation of the Special Railway Project namely, Anand-Godhra doubling Project in 

District Kheda in the State of Gujarat. 
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And, whereas, the substance of the said notification was published in daily local newspaper 

“Divyabhaskar ”dated 25th August 2024 and “The Indian Express” dated 25th August 2024 under subsection 

(4) of section 20A of the said Act; 

And, whereas, no objection has been received by the competent authority. 

And, whereas, in pursuance of sub-section (I) of section 20E of the said Act, the competent authority has 

submitted its report of the Central Government; 

Now, therefore, upon receipt of the said report of the competent authority, and in exercise of the powers 

conferred by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the land 

specified in the schedule annexed hereto shall be acquired for the aforesaid purpose; 

And, further, in pursuance of sub-section (2) of section 20E of the said Act, the Central government here by 

declares that on publication of this notification in the official Gazette the land specified in the schedule annexed hereto 

shall vest absolutely in the Central Government free from all encumbrances.  

Sub  Brief description of the land to be acquired with or without structure for the Special Railway Project 

namely: Anand-Godhra doubling Project in District Anand  in the state of Gujarat as per joint measurement sheet 

prepares by DILR Kheda- Anand . 

SCHEDULE 

Sub: Brief description of the land to be acquired with or without structure for the Special Railway Project namely: 

Anand-Godhra doubling Project in the state of Gujarat as per joint measurement sheet prepared by DILR Anand. 

Name of District: Anand         Name of Taluka: Umreth 

Sr. 

No 

Survey 

Number 

Type of 

Land 

Nature of 

Land 

Area of 

Land  to be 

Acquire (in 

Sqm.) 

Name of Land Owner/ Interested Person 

Village: Gangapura                                                    Taluka: Umreth                                                                                                                      

1 67 Private Agriculture 0-11-24 Kailashben Jashbhai widow of Babarbhai 

Jayantibhai etc. 

2  91 Private Agriculture 0-03-91 Jatinbhai parmanandbhai patel etc. 

3  92 Private Agriculture 0-24-36 Gotabhai Parasottambhai Thakor etc. 

4  93 Private Agriculture 0-14-73 Ramanbhai Somabhai patel 

5  94 Private Agriculture 0-10-26 Manubhai Somabhai Bhoi etc.  

[F. No. E. -396500-10] 

RAJESH SRIVASTAVA, Chief Project Manager (Const) 
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